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for general information.

ASSAM ACT NO. )O(I OF2023

@eceived the assent of the Governor on 15th Februaryr20Z3)
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GN HNAI\CIAL ESTABLISHMENTS) EEPEALING) ACT, 2022
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AI{
ACT

to l4€al the Assam Protectiou of Interest of Depositors (in
Financial Establishments) Ac! 2000.

Whereas it is expedient to reped the Assam Protedion of
Interest of Depositors (in Financial Establishments) Act, 2000;

It is hereby enacted in the Seventy-third Year of the
Republic of India as frllows:-

l. (1) Ihis Act rnay be called lhe Assam Prdecfion oftorerest
of Depositors (in Financial Eetablishme,nts) (Repealing)
Ac\2022.

(2) It exteds to the whole of the Statc of Assam.

(3) It shall come into force at onoe.

2. (l) The Assam Pmtection.of trtorest of Depositors (in
Financial Estabtishments) Act, 2000 is hereby repeated.
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(2) NoMthstanding such repeal under section 2, the validity
or effeot or consequenoe of anythlni already done or
sufbred ot ony righ! tiile, obligation or liability aheady

acquircd accnred or incurr.ed or any rernedy or
poceeding in respect of any such right, title, obligation or
iiaUitity or penalty, claim or demaud etc. aheady enforoed

under the Aot so Epealed, shil be deemd to have been

validly done or taken or passed uader the corresponding

provisions of the Aot so repcaled

GEETANJALI DAS SAIKIA"

Secretary to the Govemment of Assam,

Legislative Deparhnent, Dispw, Guwahati-6.
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